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File No. A-12019/l/20?4-Bstt zo4s7 -76t,71 Dated fie 20th May,2024

To,
L All Ministries/DepanmentVorganizations (As per standard list)2. The Dirt'ctor General, all CApFs/RpF.
3. The Chief Secretary All Staree/tjTs
4. The Commissioner/Dire ctor Gencral ol'police, sll StateyuTs.

Sub: Hunrn
_. Rigltr Commisgion on deouletion beri!.
Sir,

- _ - The undersigncd is directed to forward herewith a copy of Deputation Vacancy Notice
No. 0l/2024 for frlling up of various vacant posts in Nationir Human Right commission on
deputation basis fol wide publicity to rhe etigible employees under your organizations.

2. The last date ofreceipr ofapplication is 20'h June, 2024.

3. _ The detailed eligibility/terms & Conditions and Application r,-orm has also b€cn
uploaded/evailable on rhe website ofrh€ NHRC [www.oErcnic.in]

4. It is also mentioned that the employces of the National Human Rig,hts Commission
(NHRC) ere eligible for Gcneral Pool Residetrtitl Accommodrtion .t DGIhV NCR rs pcr
normc lnd are dco covered uDder CGHS.

5.- . .lt is- rcquested that wide publicity may be given to lhe eligible officers under your
administrative connol with reference to the above Vacancy Notiie and application(s) of
willing &. eligible candidares may be forwarded to the Under Secretary (Esn), National
Human Rights Comrnission, Manav Adhikar Bhawan, .C' Block, GpO Complex, lNA, New
Delhi -l10023 by 20tr Juae, 2024 elongrvith all rcquisite documetrb.

Yours faithfully,

Eocl : As aboye

)
Under Secrelary (Esn)

Copy to i
l. Director (CS Division), DoP&T-with the requesl that thc vacancy notice may kindly

be uploaded on the websitc of the DoI,&T and also circulated amongst differenc;
organizations for wider dissemination.

2. The Senior System Analyst alorywith copy of subject advertisement atongwith
Proforma of applicalion with the request to upload the same on the websftc o1 the
Commission.

3. AII Divisional Hcads of NI{RC with the request to jiaisc with various Department/
C)rganizarions/ Institutions lbr sponsoring/providing nominalions of sufiicient eligiblc
and suiable offrcers for advertised posts.

(
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I)crrutation Vacrr! N0tice No. 02/2024

Applications arc invitrjd to fill up the lbllowiflg existing/ anlicipated vacancies on
depubtion basis in the National Human Right Commission:-

Name l,f posts &
l'sy Serle notificdl

.dopted by the
Cofimi!riort

JoiDt Registrar

Pay Matrix kvcl- l3
(r23 r00-215900)

2 ,Ioitrt Dircctor
@cscarch)

Pay Malrix I.cvel- 12
(Rs 78800-209200)

Number
of posts

Eligibility (londition

01 Omccrs ol' the Central Coyemmen! the StLte
(;ovcmmcnt, tlnion'llrritories. autonomous or statutory
organization, llublic Sector t tnd$takings, Univerdties or
llecogni"-cd Rcscarch lnstirulirrrr ;

(a) Ho:ding analogous posr on a rcgular basis in the
parent cadre or depattnrcnt; and

(b) l'ossessing a dcgrcc rn Law from rccognizcd
University and fivc ycan experience io Coui
matlers or of aoy other post involving ilterpretatioo
or application of slatutcs-

0l Ofliccrs under the Central Goyemment, thc State
Govcmment. Union territorics. autonomous ot stafutory
or8anisations, I,ublic Scctor tJndcriakings, Univenitics or
recognised Rcscarch Institutions:

(a) Ilolding analogous post on a regular basis in tlre
Frarenl cadrc or deponmcnt; and

(b) Possessing lollowing qualiticetions and
cxPcncncc:

f,r$epairl

(i) MasterofLows li:rm any rccognised Univcrsity;

(ii) Mastcrs' in Political Science or Sociology or
Social Work or Dconomics or Human Rights or
Psychology or Populalion Studics or Criminolory
flrom a rqcogtised lJlivcrsityi

Fivc ycani' rescarch cxpcrience in any of the above
subjNts in n rccogniscd Insritulion or UniveEity.

n

S.No.

1

(iii)

ugluuno 3iEoT{ 3rrqh
National Human Rights Commission
qgq *fuqrn rft-{. lltr.fl 48in lrnie, .lrr{ qcq. dQidl
Mrnle Adhilrr llhrwxn,lll&l -(', (;1,(r ('o6plA. INA Nc\vl).lhi-
l:rMln nh.Blrrir ni!.'n
ltcl6irr rrvN.nhrc.nrcin



l Undcr Sc{rcaqry

Pay Malrix Lcvcl-l I

(Rs 67700-20lt700)

4 Assistallt llcgislrar

Pay Matrix Levcl-l I
(Rs 67700-208700)

5 Sedoa Rcsearch
Ofllcer

Pay Matrix Lcvcl-l I
(Rs.6770G208700)

0l Olficcr rrudcr thc Ccntral (;ovcrnmetrt thc Stale

Govcrnmcnt or [Jnion territorics:

(a) (i) holding analogous posts on a regllar basis in lhe

parcnt cadrc or doparlment;

or

(ii) with scvcu yean' service rendered after
appointmcnt to the post on a regulsr basis in

lcvcl-? (l{s. 44q00- 14240(l) tn the pay matrix or

cquivalcut in thc parcnt cadte or dePartment; atrd

(b) possossing a dcgrec io Law from remgniscd
rrniversity

02 Ofiiccrs of thc Centril Covcmm€lt, thc State

Govemment, Uuaon tcrritorics, autonomoul ot statutory
organization, Public Sector Undcrtakin8s, University or
recogliscd Rescarch lnstitution;

(a) (i) holding analoSous post on a rcgrlar basis in the
parent cadrc or depaftment

oR

(ii) with s€ven years' service rendered aflei
{ppointment to tbe post on a regular basis in tbe

lcvcl-7 (Rs.44900- 142400) in lhe poy nurrix or
cquivalcnt irr rhe parcnt csdre or deprtlttlcot and

(b) possessing a dcgrcc in Law Aout recognised
univeisity

o2 omftrs gnder thc Ccntral CovernmeDl or the State
Covcrnmcnt or Unit,Il lcaritoriesl

(a) llolding snalogoult post on 0 regular basis in thc
parent cadrc or dcpart nent:

(b) Possessing lolL)wiDg qualificltioos .nd cxpericocc:

E$srrtial Oualificati0n:

(i) Masters'degrcc in Political Scimc, Hiatory'
Statistics, Sociolory lrom a rccognised univcrcity;

liour ycars' rcscaEh experience in aoy ofthe social

sciences.
(ii)

Dcsir.rblc Qu.lilicatidr: Degrec in hw &om a

rccogniscd Univcniity

{,t
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6 ()lliccx of rlrc Central Govcrnnrent, thc State
(jovgmmcnt. Union tcrritorics, a$tooomoutt ot st8hrtory
orgarisalior)s, Public Scclor Undertakings, Univcrsitics or
rscognised Research Institutirln ;

(a) Holding snalogous postr on rcgular basis in the

cadre or dcpartment;

(b) l'osscssing thc qualilicatirns and cxpericnce:-

Isscntial:-

M&3tcr's Dcgroc in Sociol Scicncc from a 1ccogtl
Univcrsity.

Desirablc:-

(i) Degre€ in l.aw from a rccognised univcrsity;

(ii) 'l'hrce years' rcscarch cxperiencc in arry of thc
science.

Oflicers holdirrg analogous posts in the Acc{u!&
Org.nizations, OlJiccN iD thc scalc of Rs.2375-15-32W
llll-l()0-3500 (Prc reviscd) (row concspondilg to l,€vsl-7
or 8 ot pay malrix as pcr 7d' CPC) wolkiIlg in tbc
accounts org{nization with 2 yoars regular service in the
gradc.

Olliccrs undcr Ccrtral / Statc Policc OrgrdzrtloN;

(a) (i) Holding analogous posts on a regular baris;
OR

PEy Matrix Level-10
(Rs.56100- l ?7500)

Scnior Accounts
Omcer

iil

l,ay Mahix Lcvcl-9
(53100-r67800)

Dy. Supcrlntcndcrl
of Police

OI

Pay Malrix l-cvcl-9
(Rs.53 100-167800) (i0

(b)

Scctioa Officer 02

Pay Malrix tivel-8*
(Rs.47600-l5l | 0o)

Privatc Sccrctrrv

Ofllcerr urder thc Ccnlral Gov€roment;

(a) (i) llolditrg analogous posb on a rcgular basis;
OR

(iD With 8 ycars rrgular scrvicc io Lovsl { ofPay
Mstrix o, cquivalcnt; and

O) Possessing expcrisflcc of AdrDilistntioa/
cstablishment accourLs mattcN.

Dcsirablc: A dcgrec in law

Olficcrc undcr lhc Ccnar{t (lov€ftrment;

(i) uolding alakrgous posts on regular botis; or

(ii) With ll ycars rcgulrr service in a pct of
I'ay Malrix Lcvcl-8*
(Rs.47600-l5,l0O)

05

Stenographer in l,cvcl'6 ofP Matrix.

7

lnspcctors ol' l'olicg with 5 yean regular
scn'icc in the gradc or cquivslenl and

Po$sc.ssing cxpcric[cc in invcstigation of
criminal ca-scs.

llcae2rch ()mccr 0r'



Assistsnl Accounls
Ollicer

Pay Matrix Lcvcl-?
(Rs.44900- 1424(X)

0l Ofliccrs ol' thc Ccntrll Govcmmcnl, the Strt€

Covemmcnt. Uni(n) tcrrjlolies, autonomous or cshltofy
org,aDisati(nrs, l'ublic Scctor Undertalings, Univcrritics ot

rccogniscd Rescarch lnstitltious:

(a) (i) I lolding analogous posts on rcgular basis irr thc
parcrt cadrc or dcparfngol; or

(ii) with livc ycars scrvicc in the gnde rendertd

alicr appointmcnt lhercto on regular bosis in

lcvcl-6 (1ts.35400-l 12400) in thc pay rmrix in

the parcnl cadre or departmenq and

(b) Posscssing any onc of thc following
qualifications:-

(i) Pass in thc Subordinate Audit/ Accounts

Scrvicc cxamination conducted by any onc of
rhc organiscd Accoqnts DeportnqtE of 6e
Central Govemmonli

(ii) Succcsslul completion of trainirg in the Cash

and Aucounts work in lnstitute of Scqetariat
'lraining and Managemcnt ttahitrS cours€ and

a minimum of three years' expericncc in Casb'

Accounts dDd Budgcl Work.

0lr Omccrs undcr (;cltral / St.(e Policc Forces/ Armcd
Forccs of UDion:

(a) (i) Working ilr similar or equivalcnt grsds io tho

Ccntral/Stats Policc ForcayArmad ForGG of
Union: or

(ii) Sub-lnspcctor in the Ccltral/Sta!! Polic,
Forccs/Armcd Forces of thc Union with 5

years rcgular scrvicc as SubJ$pcctor: or

(iii) ofiicers working in the equivslqnt Srsdo on
regular basis under the CentrEl Govt/ or Stete

Govt. DePartmerl3/Centr&l Public

Undertakings: and

(b) P$sesslng rt teait 5 yerrs lrpcr'rDce h
viqlhocc or irvcstgctioD or htclli8c[cc
work.

0l ol$cers ol' thc CcDtral Covemment, the Statc

Govemment, Union tsnitories, autooomous ot sttb ory
organisatioos, Public Scctor Undcaakiogs, Uoivcrsities

or rccogniscd Rcse-arch rnstitution:

(a) Holding analogorls posts on rcgula, bsit in lh
parcnt cadrc or dclartmcnt'

(b) Possessing tbllowing cducotional qualificarioos

and cxpcricncc;

l2

t3

Pay Matrir l.cvel-7
(Rs.44900- 142400)

Scnior Rcscarch
A$ktant

Pay Matrix Level-7
(Rs.44900- I 42400)

Inipcctor

Esicntirl: '---re



!4

t5

--_r--

Progremmer
Assiraant

Pay Matnx l,cvcl-6
(Rs. 35400-l 12400)

Accounlanl

Pay Matrix Levcl-6
(Rs.35400-l 12400)

0?

(D Mastcr Dctsrde in Social science Aom a

rccognised univcnrty.

(ii) lwo years' rcscarch cxperience in any of the
social scicncc.

Officcrs under thc Cen(rirl Govcmmcnt or the Stab
Govcmments or Unrvcrsilics or recogniscd R6€rrclt
lrstitulions or Public Scct{}r Undertakin&s or Stahuory or
Somi Oovcmment or uulononrous organizationS:

{a) llo)ding analogous post olr a regulsr bask;

(b) Possessing following cducational qualificationr
and cxpcricnce:

Eslcrlial: -

(i) Mastcls' Dcgrcc in Stafistics or Matbcrnati$ or
Opcrations Rescarclr o, Physics or Ecotrortrics
or Commercc (with Statistics) or Dcgrec in
Enginccring or CoEputcr Scicocc iom a
recognised t.rnivcrsilyi

(ii) Two years' cxpcricnce of an elcctronic data
processing work including onc year'r
cxpcncncc ol computcr programmiog or
op€ration; Or lwo years' cxpcricncc of data
processing work including onc ycar's
cxperiencc of unil record systcm (fabulor or
accounlirg machincs, collator etc);

Or
(i) Dcgrce from a recogniscd univcrsity vith

Statistics a6 a subject;

I)esirabler -
(i) Formal t.aining in comput4r prlrgrt rDiB

operation;

(ii) Knowlcdgc of orre or morc of thc prcgramming
languagcsi

(rii) Dxpcriencc of operatrng mechsdc.l tabul.tio'
cquipmcnt aotl of pltnning and supcrvisitrg worl
on such cquipment.

Ofnccrs of thc Ccntral Govemrncnt, the Strtc
Govcnrnrcitts, Union tcrritorics, uutonomous or slltutoq,
organisations, Public Sector L ndertaking6, UDiver8itics

0t

or rccogniscd Rescarch lnslitutions

(ii) five ycars' cxJ,crience as mcntiomd itr (ii)
ubove-



(a) (D tloldiug tnalogous posts on lsgul6! balit in
thc parent cadrc or depafimont; Or

Wrllr lcn years' regular sewice rcndeted

alicr al',pointmcnt lo thc post on a regular

basrs in the tcvcl-4 ( Rs.25500-81 100) in the

pay rrralrix; nnd

Expericncc iD dcaling with accounts aod cash

( ii)

(b) who havc undergonc training in cash and

acc0unts w0rk in thc tnstitute of seffetadat
'l'railing and Managcmenl and possess lhree

ycars' cxpcricncc of caslr, accouots and bud8et

\1'ork.

orlicor* of lhc {lcn:ral Govq[rnent, the State

Cove'nment, Urion tcrrilorics, auto[omous or sl2tutory

organisation, Putrlic Sector Undertakings, uaiversities or
reco8nised Ro$earch Instittrtioas:

(a) {i) Koldiag analogouri post on rcgular bssis in the

parcnt cadrc ot departmenl.

ou

(ii) Upper Division Clcrk in Ccntral S€treladat
Clgricai SsIvica with Co.sh and Accouols
training conductcd by the lrsti$rc of
Sccrctariat Trsining and Managemcnt.

(b) Possesstng following educstional
qualillcations and exPerience:

Essmtirll
(i) B-Corn with knowledge itr comPuter

applications.
Desirablc

(r)

0l

{)lJunior Aceounta l

Pay Malrix Levcl-4
(Rs.25500-8 t Ioo)

Asiistant l,ibrarian

Pay Matrix l,evel-4
(R$. ?5500-81 I0O)

t6

l'7 Olllccrs ulder thc Ccntral Govemmcat oi
covemmcnt or Union 'Ienitories or Public Sector

Undertakrngs or autononnrus organiratiotll -
(a) l krldirg ualo8ous posts on a rcgutar basis.

(b) (i) Bachelors DeSrec in Library Scierce or l-iblary
and lnformation Scicnce of a rscognized

UniYetsity or Instituta

(ii) lwo yca6' p.ol!{isiona} oxperience io a Libraty
rnder ths Ccntral Govemmsrt or tic Stat€
(jovcrnmenl or autonomola or statutory

oryraization or l>ublic Sectot Uodertaki!8t or
Univenity or rccognised Rescarch or
llduca(irrnal lnslitution.

I)esrrablc.
(i) Diplom:{ ir (lompuler APplicstiar 6om '

thc Staic

or lnstitute.scd univorsit



t8 S!eno Cradc 'D'

Pay Matrix Level-4
(lts. 25500-81 100)

t9 Uppsr Divi!ion
{llerk

ot

lay Matrix Levcl-4
{Ri.25500-!tl I00)

Oilicors ol lhc Ccrtral Goven]men! the State

Coyofnmrnt,s, Union rcrritories, autonornous or Etatutort
organisations, lublic Ssctor Undertakings, Univenities or
rccogniscd Rr*carch hslilutiilos

llolding analogous post on rr regular basis h lhe psactrt

aadre or dcpanmcnl.

Desimblc:
Diploma rn Computcr 6om a recognised

univcrsity or institutc.

Notc: Prcfcrcncc will bc givcn to those who know
both English and llindi stenography.

Otnrerf otthc Cenard CovcrnmcDt:

(D Holilirg analogous post on rcgular.baris

with crght ycaff' rcgular service in the gmde of
Lower Division {llcrk llcvel-2 (Rs.1990G.

63200) in the f,ay mrtrix] or equivalcnl

( ii)

*Note: There is pay disclcpancics to the posts of lly. Superintendent of Police, Secuor
Oflicer, Private Smretary & Inspeclor in the National Human Rlght Commlsalon,
proposcd for lllling up on dcputatlon hasis, Thc Caldidates will not clrlm for the
exhtang p{y scale as a mattcr of right o'l selcction fo tlre r€spcctlve posts on drputrtlon
basis. 11 wlll be as per dcclslon of thr GoverrrmcntlNHRC"

t . (i) Number of post(s) may vary.
{ii) Scparatc application(s) rnay bc submitled ifa candidare is cligible and appllrg
for more than one post-
(iii) Commission'\ rcscrvcs thc right to cancel / withdraw l.hs vaaancy notic€ iD any
tirne without prior rolicc and withrul providing any rcasol ,bt it.

2. Prolbrm:r ol'applicalion is allrchsd irt Arrncaurc -'l'.

3. Thcse vacancics arc mean! lii,r depu{,ation only. Applicaliorrs ol officeryofficials under
&e Central Gove.rment, the State Covcmmc[ts, Union lcrritories, autonornous or $tatutory
ofganisatio.s, Public Sector Undedakings, Universitics or recognised Research Institutions
who irlfill tbe rcquisitc cliBibility criterie and expcricncc for lhcsc posts, as mentioaed
against each. will only be considercd. Applicatioos of candidalcs not in regulrr/
permane.! basis, rctircd officeri or candidales scrying in the privi& sector/
Orgsniz-l{onv UrllversiticV Irrlilutions wilt be summsrily rcjccled.

4. The Deputaaion will bc govcrned by the tcrms and c{}rditions contained in the
pcparm)crt of Perso*nel a:rd Training's O.M. No.61812009-Estl.l Pay.II), dated 17.6.2010 as

annndcd from timc to timc.

5. Thc maximum ageJimit for *ppointmclt by depntation sh.ll be nat excecdlng

'flft5r-sir years, as on thc closing datc of rcccipl of application. T

t'i

ix,



'Ile applicalions ol eligrblc crndidatcs who c;n he sparcd immediately ot selection,

please be forwarded io the Undcr Sccrcl*ry, Natirtal gum,r, Rigbts Commission'
Manav Adhikar Bhawan, 'C' Block, CPO Complcx, INA, Nerv Delhi - 110023 l.t6t by
20rn June, 2024 in the prcsrribcd lirmrat as at ,{n[exurc-T alongrvith all rcquisiie documants
i.c. atlestgd photocopios ol'lasl 05 ycaN APARs, Irlcgrity Ccrlitlcatc, DE/Vigilauce clearance

& dcrails ofmajor minor punishncnL il'any ctc.

7. Any application rccsivsd dircctly or al1er rhc duc dats will no! be considcred and will
be summarily rejected.

8. The forwarding authority may also ceni,y the itformation l'umishql by the candidate in
application form.

)
Undcr Socr€tary (Estt)



Advl. No.022024

APPLICATION FORM FOR APPOIN'TMENT

IN M:IONAL HUMAN RIGHTS COMMISSION ON DEPUTATION gA313

Nansol Poslsaooliodlor'. ........... ........... ........ .. "'."""

Name tnd Address
Block Lelier st,,

Dale o, Binh {io Chrisllen e.a)

Educstional

Eclucalional and olher

nlsntlon in ths .dvertisomonlrvacan.y
ciaau:ar

t;

(a) Qualificalbn:

(b) Experien.e:

i. Oak ol ent,y to service

ii. Dsle of reliremenl u..ler centtayslat€

Oualification

Anneruro - l

Paste o tceot
passpolt siza
photo o{lhr

candid.te

subidlary

(b)

Desraeble

(a) Qualitcslion

lb) Eipeo€nce:

qual{icat ons rcq\i.ed for ihe post are
salisfcd. (t liy qualaiicalron ha, been
treaied as equivalenl lo thd one
prEicibed n th€ rules, 6tale the

ataon I Exae.ienca

Essentiali
(a) Ouali{iceiion:

(a)

(b)

ln tie case ol degroe and posl gtaduate q
be indrcaleo lhe candrdale

Please slate in lhe light of

of
belails of employment 1n chronological ordet. Encloee ssPatate sheol duly aulhanlic.ltd by
ycurs,gnature, jtthe space below i! :nsdticienl

entri.s made by you saove. you mect lh€
requi6ile elsenlial qualificatio.s and wo*

Otrc6/
lndiMon witlr on regubr

Pay Matrix L evel /
Pay Band and Gr€d6
pay o{ the post held

iruala!! and gr6de pay grarted und$ ACP/MAC P !.e persohal to lhe offosa and
noi be mentbned. only pay band a.d trade paylpay scale ol ihe posl held on regula. b.3ir to b6
D3taal6 ol ACP/i,iACP wilh presenl pay tands and gnde pay wiere such r)eneils have been {,lavn by

Pav draw6 under ACP/MACP scheme

N.*tre oa peeenl emPl6ymsl i... ,A.tho. 6r

2

3

I 5'
I

5

TO

a

Nslure of dtrtbs (h
doraiD hbhllglfins
expedenc! ruqrlrrd lbr
$e oosl atrliad !o.

TO

'r

*

I



,a

ln case lhe present empbymenl js held on

(b) Period of appointment on
dtpulationlcontracl

(c)Name ot lhc ptesent
ofiice/otganizalio! to which
aD!lcant belorus

Noles: h case of Ollrcers al,eady on dePuiatrcn. lhe
should be foMarded by lhe parenl cadre/ depa
deaIancc, vioilence clearance and nlegnty ceriflcale

applLcal,ons such olficers
dmeni along w(h cadre

Note: lnfo(ralion rmder column 9(c) & ld) above must be given ifi ali cases

whclr a paBon is holding a posl on dcputation oulside lhe csdre/organrzaton
blrt {ill meintaininq e ljed in his parent cadre/otganizstion.

any polt held on depulation rn lhe post by

9.1

lhc applicsnt clatc o, retu.n kon ihc lod
clepulalbn and other details

Additiooal dclels about proreni e$ployrlenl

PL!r. sl.tc wh€thcr wod(ing und.t
(lodkrro tha n.m. ot your smploy.r
.galtut lhc ]lllvallt column)l

.) Cmlral Gove.nrEnt

b) Sl.lo Govsmmcnl

c) AulonomoEOrganizalion

d) Gov!.ni€ntO.g.nrz.tion
a) Ut varrilE8

0 Ofi6..

samr depadment and one in the teeder grade
or f€edor to lccder grad€

Are you in rcvised scalc ot pay iI yes, givc lhe
drt! from whicn lhe revisron rank olace and
aho indicstr lh. pre-.leviscd sc?le

stale whether your a.e wo*iru m lhe

emolu per month now drawn

I

{d) Namc of lhc poet
aad P.Y of lltl
post held in

(a) The date ol
inilial
appointment

92

11

12

13

B.rlc pay in Pay Band/
Mat at

14

Total Emolumants

15

Pay MaLrx Level / Grade PaY

?pplicalla r3lg ot.D_A

&Pry h Pay aend./ Pay Matrir

rzation1n the o.ganapplicanl
lhc3lips organization

b lh. port you aPPlied for th€ support ol
your luitabrlity io. tlle posl

(tlis among other lhinos may ptovide
inlon .tion wilrl regard to (, Addilional
acadsmlc oualifEation (ii) proies.ional
Lsining (ili) wolk exp€.ience over and
*ovr pratcribed. ln lhls Vactncy
Circrrlar/ Advcn6amcnt)

(Noto cnclose a separale she€1, il lhe
sPact b lnaulfcien0

t0

15



16 1

17

The candidales are
includ;ng l.tormation wiih .egard lo

(i) Research pllrkatio,ls and roports

end spscial Ptaiea:|s
(il) AwErds/Sohol.rshiproffrcial

Appreciation
(rll) AfrIaton \Mth ths prolcstional
. bodies/in6tftui0ns
(M Patenls regl$tered in olvn name or

achievad for the organizalion
iv) Any reser.ch rnnovBtN? measurc

invokanq oflic,al regularEalion
{vi) Any other inlbrmalioo

Nole: onclosa a arP&ate shGot il thg
rp.c* it iniuflicie.l .

Whother belonqs 1o scrsr/oBc

.letails i-e TelephonelFax
postal Address tnd contatt

Ndmb€r &
Telspho$e & Fax No -

e mailaddresr:

18

I h' . carelolly gave through the vacancy cncular/advedisement a+ | am lea awara ortt lhe

intormaUon 
-lurnlst ec in_the cr.rrricirlum auiy suirporteo by llre documcnl!. rn re3poBo ot o'slnlhl

o"t,t 
""t 

*^r*n "**, "1c€ 
submrtled bv ." 'l,irr '* ot assisreo ov tne rercaon commlll''c al Ur' tric d

;;;ili; il ;;;h; ;nroi*nnJau,i,r" ,'o,iaed bv me are co.recl a'd tn'e to lM ba6cd ot mv ktlor'd€dqe

EnA no malriaf fic$,.uing a heari.g on my t€lBction has been suppressed/ \v'lhll!ld'

e.mail add rets cf the preseni emplover:-

{Siqnatu.e ot cendidate)

EmsrllD. --_= 

-

Coolacl/Mobile No.-_ *
)3le

Cenllication bv lhe Emolovee/ Cadrg&4tolllng.Aulhorit!

Ihc lnlo.mationl detait provided in the above applicaiion bv the appticent tl. tru' c{' c{T ed " 
pt'

nre race ;;ilrt;n .eco.ds. H./ sho tuifitllng rcqulslle aliglbllitv crit'ri' rnd rko prtttt 
"t'ndtl.dllotlo lqu.lirlcat,oh and.xp. €nc. Nlru.h.d in th€ vEctncv ctct'lrr'

2. lt.llocLd lte/ lhc wlll b! rclievod imn diat.,y.

3. ll ir alro cedmcd thall

r)Thcrcisnovigllancco.disciplanaryGasep€nding/contemplaledaganstShti/Smur/k-

rl) Hiil H€.lntr!fily b ce ded

dr) Hi!,/Hcr APAR dossrer in org nal /pholocopie6 of APAR tor lhe lasl lve y'arc duly tticltcd by ti o4i(Gt

of the rrnl ot Undet S.crelary o, lhe govemmenl of lndia or above alE 
'ndo6ed

ivr Na m.o,/hhor enahv has been 
'mDosecl 

on hrw hlt during t''e 
''31 

len v"r! or t llt of llr.irffild' pcnali r-posed on hr;V her dunng tt'e lasl ten vear enck Bed ( as lhc c€Se may bc)

Couht.r.ionad
(Employe./Cadro Conlrollo. Authorlty wlth r..l)

-


